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(Interruptions)**

MR. SPEAKER : Nothing goes
on record.

(Interruptions) **
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MR. SPEAKER : I cannot force

these things, I can only act within
the rules.
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MR. SPEAKER : Papers to be
laid.

Shri Narayan Datt Tiwari.

Sarr

Papers laid 334 :
12,06 hrs.

PAPERS LAID ON THE TABLE

REVIEWS ON THE ANNUAL REPORTS
OF NATIONAL INDUSTRIAL DEVELOP-
MENT CORPORATION * LTD., NEW
DELHI FOR 1081-82 AND CHANDI-
GARH INDUSTRIAL AND (GENERAL
DEeVELOPMENT CORPORATION LTD.,
CHANDIGARH FOR 1981-82

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI S. M. KRISHNA) :

On behalf of Shri Narayan Datt
Tiwari, I beg to lay on the Table:—

(1) A copy each of the following
papers (Hindi and English
versions) under sub-section
(1) of section 619A of the
Companies Act, 1956:=

(i) Review by the Govern-
ment on the working of
the National Industrial
Development Corpora-
tion Limited, New
Declhi, for the year
1981+82.

(i) Annual Report of the Na=
tional Industrial Develop-
ment Coroporation Ltd.,
New Delhi for the year
1981-82  along with
Audited Accounts and
the comments of the
Comptroller and Auditor
General thereon.

[Placed in Library see
No. LT-5949/83]

(2) (i) A copy of the Annual Re-
port (Hindi and English
versions) of the Chan-
digarh Industrial and
General

t
Corporation  Limited,
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Audited Accounts.

(ii) A statement (Hindi nad
E versions) re=
garding Review by

g i e
ing of the i
Industrial and General
Development Corpo-
ration Limited, Chandi-
garh, for the year 1981-82
[Placed in Library see
No. LT-5995/83]-

REVIEWS ON AND ANNUALS REPORTS
oF MAzacon Dock Lrtp. BomBAY
FOR 1981-82, GArRDEN REACH SHIP
BuiLDERS AND EncINger  LTD.
Cargurra For 1981-82, GoA SHIP-
vARD LTD. GoA FOrR 1981-82 AND
INSTITUTE FOR DEFENCE STUDIES AND
AnaLvsEs, NEw DELHI For 1981-82.

THE MINISTER OF DEFENCE
(SHRI R. VENKATARAMAN):

On behalf of Shri K.P. Singh
Deo, T beg to lay on the Table:—

(i) A copy each of the following
papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the Companies
Act, 1956 :—

(a) (i) A statement regarding
Review by the Government on
the working of the Mazagon
Dock Limited, Bombay, for the
year 1981-82.

(ii) Annual Report of the Mazagon
Dock Limited, Bombay, for
the year 1981-82 along with
Audited Accounts and the Com-
ments of the Comptroller and
Auditor  General thereon,

[Placed in Library. See No. Lf;"—
5996/83]

(b) (i) A statement regarding
Review by the Government on
the working of the Garden Reach

MARGH & 199)

- Li-
S 4 v
1901- ]

if) Annual Report of the Garden
(l{udn Shipbuilders and

neers Limited, Calcutta, for
year 1981-82 along with Audited
Accounts and the comments of
the and Auditor
General thereon.

[Placed in Library. See No. LT-

5997/83]
(c) (i) A statement regarding

Review by the Government on
the working of the Goa Shigyard
Limited, Goa, for the year 1981-82.

(ii) Annual Report of the Goa
Shipyard Limited, Goa for the
year 1981-82 along with Audited
Accounts and the comments of
the Comptroller and Auditor Ge-
neral thereon. -

[Placed in Library. See No. LT+
5998/83].

(2) (i) A copy of the Annual Report
(Hindi and English versions) of
the Institute for Defence Studies
and Analyses, New Delhi, for
the year 1981-82 along with
Audited Accounts.

(ii) A statement (Hindi and English
versions) regarding Review by
the Government on the working
of the Institute for Defence
Studies and Analyses, New Delhi
for the year 1981-82.

[Placed in Library. See No, LT—
5999/83]

REVIEW ON AND ANNUAL REPORT OF

Inpia TourisM DEVELOPMENT COR-

PORATION Lt1D. NEw DELHI FOR |
1981-82

THE MINISTER OF STATE
OF THE MINISTRY OF TOU-
RISM AND CIVIL AVIATION
(SHRI KHURSHEED ALAM
KHAN) : ARG

I beg to layhnthe'_I‘ablea
each of the following papers i



